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Scheduled Castes Finance Corpo-
rations

3065. SHRI RAM VILAS PAS-
WAN : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether Scheduled Castes
Finance Corporation have been set
up in various States of the country ;

(b) if so, the names of the States
where such Corporations have been
setup ;

(c) the capital invested in each
Scheduled Castes Finance Corpora-
tion, State-wise ; and

(d) the advances given in each
State by those Corporations so far ?
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THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI NIHAR RANJAN
LASKAR) : (a) to (d). Seventeen
States have set up Scheduled Castes
Development Corporations. The
names of such States are in the
enclosed Statement. Particulars of
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share capital invested after the intro-
duction of the Centrally Sponsored
Scheme in 1978-79 and the details
of advances given by these Corpora-
tions as per the latest figures reported
by them are also shown in the attach-
ed statement.

Statement

The names of the States where the Scheduled Castes Development Corporations
have been set up, particulars of share capital invested and advances
given by those Corporations

(Rs. in lakhs)
S. Name of State Capital in- Advances
No. vested since reported
1978-79 since
1978 79
1. Andhra Pradesh 2,580.25 753.57 Upto 1980-81
2. Assam 111.78 50.64 Upto June, 1982
3. Bihar 448.98 23.64 Upto January, 1982
4. Gujarat 516.25 * *Complete information
not available.
5. Haryana 292.44 240.62 Upto 15-1-1982
6. Himachal Pradesh 225.25 80.17 Upto 31-1-1982
7. Karnataka 333.30 151.59 Upto 1981-82
8. Kerala 264.86 195.03 Upto 1980-81
9. Madhya Pradesh 394,33 203.05 Upto January 1982
10. Mabharashtra 253.03 89.79 Upto December 81
11. Punjab 500.00 379.16 Upto 1980-81
12. Orissa 204.21 93.44 Upto June 1982
13. Rajasthan 201.96 43.10 Upto May 1982
14. Tripura 15.83 0.92  Upto end of March 1982
15. Tamil Nadu 400.00 264.36 Upto Jan. 1982
16. Uttar Pradesh 806.00 445.00 Upto June 1982
17. West Bengal 543.64 32.22 Upto 31-3-1981.
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